INVITATION FOR EXPRESSION OF INTEREST FOR
RAN INDIA STEELS PRIVATE LIMITED

(UNDER CIRP) OPERATED IN MANUFACTURING OF STEEL AND STEEL PRODUCTS,
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of

India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL|

RELEVANT PARTICULARS

1

Name of the Corporate Debtor along with PAN &
CIN/LLP No.

Ran India Steels Private Limited
CIN: U93090TN1995PTC039896
PAN:AABCR5529D

Address of the Registered office

First Floor, New No. 510, Old No.164, TTK
Road, Alwarpet, Chennai, Tamil Nadu, India,
600018

URL of website

NotAvailable

Details of place where majority of fixed assets are
located

|.Ran India Steels (P) Ltd., Unit-1, S. F. No. 265
/2 E, Nallur Village, Kavundi palayam (Post),
Kandampalayam (Via), Paramathi Velur (TK),
Namakkal (DT)-637203,

ii.Ran India Steels (p) Ltd., Unit — II,S.F.No.
255/6A2, Nallur Village,Kavundipalayam
(Post),Kandampalayam (Via) Paramathi Velur
(T.K), Namakkal (D.T)-637 203

inlastfinancial year

5 | Installed capacity of main products/ services S.NoJ Products/Service Capacity
l. Rolling Mill(TMT Bars) | 54,000 MTPA
li. | Melting(Ingots) 36,000 MTPA
liii. | Billet Production Unit 43,800 MTPA
iv. |IngotProduction 3,000 MTPA
6 | Quantity and value of main products/ services sold | Quantity and value of main products/services

sold during the last financial yearis NIL.

Number of employees/ workmen

NILon Insolvency Commencement Date

Further details including last available financial
statements (with schedules) of two years, lists of
creditors are available at URL:

The details can be obtained by requesting on
Email: cirp.ranindia@gmail.com

Eligibility for resolution applicants under section
25(2)(h) of the Code is available at URL:

The details can be obtained by requesting on
Email: cirp.ranindia@gmail.com

Last date for receipt of expression of interest

November 15, 2025

Date of issue of provisional list of prospective
resolution applicants

November 25, 2025

Last date for submission of objections to
provisional list

November 30, 2025

Date of issue of final list of prospective resolution
applicants

December 10,2025

Date of issue of information memorandum,
evaluation matrix and request for resolution plans
to prospective Resolution applicants

December 15, 2025

15

Last date for submission of resolution plans

January 14,2026

16

Process email id to submit Expression of Interest

cirp.ranindia@gmail.com

17

Details of the Corporate Debtor's registration
status as MSME

As per the information made available to the RP,
the Corporate Debtor is a registered MSME
(Medium Enterprise)

Date: 31-10-2025
Place: Karur

Resolution Professional of
IBBI Registration No. IBBI/IPA-00

P Balasubramanian

Indfal Steels Private Limited
-02867/2024-2025/14404
AFA valid up to December 31, 2025

85/3, Sukkaliyur, Karuppampalayam Village,

Karur, Tamil Nadu ,639003
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TRUHOME FINANCE LIMITED

(Formerly Known As Shriram Housing Finance Limited)
Reg.0Off.: Srinivasa Tower, 1st Floor, Door No. 5, Old No.11,
2nd Lane, Cenatopha Road, Alwarpet,Teynampet, Chennai-600018
TruhomMmM@ | Head otfice. Level 3, Wockhardt Towers, East Wing G-2 , G Block,

FINANCE | Bandra Kurla Complex, Bandra (East), Mumbai-400051
Website: http://www.truhomefinance.in

PHYSICAL POSSESSION NOTICE

Whereas, The undersigned being the authorised officer of Truhome Finance Limited
(Formerly Shriram Housing Finance Limited) under the Securitisation and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002) and in
exercise of powers conferred under Section 13(12) read with (Rule 3) of the Security
Interest (Enforcement) Rules, 2002 issued demand notice to the Borrowers details of which
are mentioned in the table below to repay the amount mentioned in the notice within 60 days
fromthe date of receipt of the said notice.

[The Borrowers having failed to repay the amount, notice is hereby given to the Borrower
and the public in general that the undersigned has taken PHYSCIAL POSSESSION of the
property described herein below in exercise of powers conferred on him under Sub Section
(4) of section 13 of Act read with rule 8 of the security Interest enforcement) rules, 2002 on
this 28 &29th day of October of the year 2025.

The Borrower in particular and the public in general is hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of
Truhome Finance Limited (Formerly Shriram Housing Finance Limited) for an amount as
mentioned herein below and interest thereon.

[The borrower's attention is invited to provisions of sub-section (8) of section 13 of
the Act, in respect of time available, to redeem the secured assets. ]

Borrower's Name and Address

TRUHOME FINANCE LIMITED

(Formerly Known As Shriram Housing Finance Limited)
Reg.Off.: Srinivasa Tower, 1st Floor, Door No. 5, Old No.11,
2nd Lane, Cenatopha Road, Alwarpet, Teynampet, Chennai-600018
Truho Mm@ | Head office. Level 3, Wockhardt Towers, East Wing C-2, G Block,

FINANCE | Bandra Kurla Complex, Bandra (East), Mumbai-400051
Website: http://www.truhomefinance.in

PHYSICAL POSSESSION NOTICE

Whereas, The undersigned being the authorised officer of Truhome Finance Limited
(Formerly Shriram Housing Finance Limited) under the Securitisation and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002) and in
exercise of powers conferred under Section 13(12) read with (Rule 3) of the Security
Interest (Enforcement) Rules, 2002 issued demand notice to the Borrowers details of which
are mentioned in the table below to repay the amount mentioned in the notice within 60 days
from the date of receipt of the said notice.

[The Borrowers having failed to repay the amount, notice is hereby given to the Borrower
and the public in general that the undersigned has taken PHYSCIAL POSSESSION of the
property described herein below in exercise of powers conferred on him under Sub Section
(4) of section 13 of Act read with rule 8 of the security Interest enforcement) rules, 2002 on
this 28th day of October of the year 2025.

The Borrower in particular and the public in general is hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of
Truhome Finance Limited (Formerly Shriram Housing Finance Limited) for an amount as
mentioned herein below and interest thereon.

[The borrower's attention is invited to provisions of sub-section (8) of section 13 of
the Act, in respect of time available, to redeem the secured assets.]

Mr. Rabeeq Mohamed S/o0 Abdul Kafoor

No. 20 Railadi Road, Amma pettai, Papanasam Thanjavure - 614402
Mrs. Tilsath begam W/o Mr. Rabeeq Mohamed

No. 20 Railadi Road, Amma pettai, Papanasam Thanjavure - 614402

Borrower's Name and Address

Amount due as per Demand Notice

Rs. 34651/- (Rupees Thirty four thousand six hundred and fifty one Only) as on 07-08-
2025 under reference of Loan AccountNo. SULHTNUR0000286 and Rs.528012/-
(Rupees five lak twenty eight thousand and tweleve Only) as on 07-08-2025 under
reference of Loan AccountNo. SHLHTNUR0000285 along with further interest as
mentioned hitherto and incidental expenses, costs etc.

Date of Demand Notice — 11.08.2025

Date of Physical possession —28.10.2025

Mrs. Nagarani W/o Mr. Murugan

No. 2/76 Ulakappanur Ernapuram, Sankari Tk Salem - 637103

Mr. Murugan

No. 2/76 Ulakappanur Ernapuram, Sankari Tk Salem - 637103

Mrs. Uma Maheswari W/o Mr. Arul Murugan

No.1/87 Devarayan playam, Kudalur, Mac donalds, Salem - 637103

Amount due as per Demand Notice

Description of Mortgaged Property

Rs. 1426363/- (Rupees Forteen lak twenty six thousand three hundred and sixty three
Only) as on 07-08-2025 under reference of Loan Account No. SHLHSALM0000213 along
with further interest as mentioned hitherto and incidental expenses, costs etc.

Date of Demand Notice — 11.08.2025

Date of Physical possession —28.10.2025

All part and parcel of the property situated at Kumbakonam Registration district, Papanasam Sub
Registration Office, PapanasamTaluk, Arundavapuram Vlllage, Old SF No.81/6 After Sub division
81/6A as per revenue record current SF No. 81/6A1A1 to the extend of 2140 Sq.ft land with
building bounded on the following boundaries : West: Plot No.20, North:Plot No.16 ,

South: 23 Feet Ease west Pathway , East:Plot No.22

With all easement and pathway Rights.

Description of Mortgaged Property

All part and parcel of the property situated at Salem west Registration district, Magudanchavadi
Sub Registration district, Sankari Taluk, Koodalur Vlllage, SF No.20/1 , 20/1B, 21/5, 25/5B2,
21/5B2B, 21/5B, 21/5B3, 21/5C, 21/5D, 21/5D1, 21/5D2 lands are converted as house plots and
named as Sri Pachiyamman Nagar in this plot NO.50 to the extend of 1862Sg.ft land with building
bounded on the following boundaries: West: 30 Ft wide South north Road, North:24 Feet East
west Road South:SF No.21/6A1, East:Plot No.49

INVITATION FOR EXPRESSION OF INTEREST FOR
RAN INDIA STEELS PRIVATE LIMITED
(UNDER CIRP) OPERATED IN MANUFACTURING OF STEEL AND STEEL PRODUCTS,
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
SL| RELEVANT PARTICULARS
1 | Name of the Corporate Debtor along with PAN & [Ran India Steels Private Limited
CIN/LLPNo. CIN: U93090TN1995PTC039896
PAN:AABCR5529D
2 | Address of the Registered office First Floor, New No. 510, Old No.164, T.TK
Road, Alwarpet, Chennai, Tamil Nadu, India,
3 | URLofwebsite NotAvailable
4 | Details of place where majority of fixed assets are | I. Ran India Steels (P) Ltd., Unit-1, S. F. No. 265
located /2 E, Nallur Village, Kavundi palayam (Post),
Kandampalayam (Via), Paramathi Velur (T.K),
Namakkal (DT)-637203,
ii.Ran India Steels (p) Ltd., Unit - II,S.F.No.
255/6A2, Nallur Village,Kavundipalayam
(Post),Kandampalayam (Via) Paramathi Velur
(T.K), Namakkal (D.T)-637 203
5 | Installed capacity of main products/ services S.NoJ Products/Service Capacity
I.__[Rolling Mill(TMT Bars) | 54,000 MTPA
ii. | Melting(Ingots) 36.000 MTPA
iii. |BilletProductionUnit  |43,800 MTPA
iv. |IngotProduction 3,000 MTPA
6 | Quantity and value of main products/ services sold | Quantity and value of main products/services
inlast financial year sold during the last financial yearis NIL.
7 | Number of employees/ workmen NILon Insolvency Commencement Date
8 | Further details including last available financial | The details can be obtained by requesting on
statements (with schedules) of two years, lists of | Email: cirp.ranindia@gmail.com
creditors are available at URL:
9 | Eligibility for resolution applicants under section | The details can be obtained by requesting on
25(2)(h) of the Code is available at URL: Email: cirp.ranindia@gmail.com
10 | Last date for receipt of expression of interest November 15,2025
11 | Date of issue of provisional list of prospective | November 25,2025
resolution applicants
12 | Last date for submission of objections to|November30,2025
provisional list
13 [ Date of issue of final list of prospective resolution | December 10, 2025
applicants
14 | Date of issue of information memorandum, | December 15,2025
evaluation matrix and request for resolution plans
to prospective Resolution applicants
15 | Last date for submission of resolution plans January 14,2026
16 | Process email id to submit Expression of Interest | cirp.ranindia@gmail.com
17 | Details of the Corporate Debtor's registration [ As per the information made available to the RP,
status as MSME the Corporate Debtor is a registered MSME
(Medium Enterprise)
P Balasubramanian
Resolution Professional of Ran India Steels Private Limited
IBBI Regigtratjon No. IBBI/IPA-001/IP-P-02867/2024-2025/14404
AFA valid up to December 31, 2025
Date: 31-10-2025 85/3, Sukkaliyur, Karuppampalayam Village,
Place: Karur Karur, Tamil Nadu ,639003

TRUHOME FINANCE LIMITED

(Formerly Known As Shriram Housing Finance Limited)
Reg.0ff.: Srinivasa Tower, 1st Floor, Door No. 5, Old No.11,
2nd Lane, Cenatopha Road, Alwarpet,Teynampet, Chennai-600018
TruhOM@ | Head office. Level 3, Wocknardt Towers, East Wing C-2, G Block,

EINANCE | Bandra Kurla Complex, Bandra (East), Mumbai-400051
Website: http://www.truhomefinance.in

SYMBOLIC POSSESSION NOTICE

Whereas, The undersigned being the authorised officer of Truhome Finance Limited

(Formerly Shriram Housing Finance Limited) under the Securitisation and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002) and in
exercise of powers conferred under Section 13(12) read with (Rule 3) of the Security
Interest (Enforcement) Rules, 2002 issued demand notice to the Borrowers details of which
are mentioned in the table below to repay the amount mentioned in the notice within 60 days
fromthe date of receipt of the said notice.

[The Borrowers having failed to repay the amount, notice is hereby given to the Borrower
and the public in general that the undersigned has taken POSSESSION of the property
described herein below in exercise of powers conferred on him under Sub Section (4) of
section 13 of Act read with rule 8 of the security Interest enforcement) rules, 2002 on this
29th Day of October of the year 2025.

The Borrower in particular and the public in general is hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of
Truhome Finance Limited (Formerly Shriram Housing Finance Limited) for an amount as
mentioned herein below and interest thereon.

[The borrower's attention is invited to provisions of sub-section (8) of section 13 of
the Act, in respect of time available, to redeem the secured assets. ]

Borrower's Name and Address

Mr. Venkatachalapathy S/o Mr. Elaiya perumal

1/A kaladi Middle street Puliyankudi Tenkasi- 627855
Mr. Mathesh Kumar S/o Mr. Venkatachalapathy

1/A kaladi Middle street Puliyankudi Tenkasi — 627855

Amount due as per Demand Notice

Rs. 1167727/ (Rupees Elevan lak sixty seven thousand seven hundred and twenty seven
Only) as on 09-12-2024 under reference of Loan Account No. SHLHTIRU0000445 along
with further interest as mentioned hitherto and incidental expenses, costs etc.

Date of Demand Notice- 09-12-2024

Date of Symbolic possession—29.10.2025

Description of Mortgaged Property

All part and parcel of the property situated at Tenkasi District, Puliyankudi SRO, Ayan puliyankudi
Village, SF No.281/1J Land with building bounded on the following boundaries

West: Property Belongs to Mr. Bharathan ,

North:East west Street, South:Karuppaiah House Plot

East:Ravikumar Vacant Land

Total extent of the property is 1394.604 Sq.ft With all easement and pathway rights.

Borrower's Name and Address

With all easement and pathway Rights.

Mr. Gowri Raj S/o0 Mr. Neelamegam

No. 11/37 Kudi Street Keelarthigai patti Balasamudram Thottiyam -621203
Mrs. Saraswathi W/ o Mr. Neelamegam

No. 11/37 Kudi Street Keelarthigai patti Balasamudram Thottiyam -621203

Place: SALEM
Date : 28/10/2025

Sd/- Authorised Officer- Truhome Finance Limited
(Earlier Known as Shriram Housing Finance Limited)

Amount due as per Demand Notice

Rs. 808007/ (Rupees Eight Lak eight thousand seven Only) as on 07-08-2025 under
reference of Loan Account No. SLPHNMKL0000074 along with further interest as
mentioned hitherto and incidental expenses, costs etc

Date of Demand Notice — 11.08.2025

Date of Physical possession—29.10.2025

Description of Mortgaged Property

All part and parcel of the property situated at Trichy Registration district, Kattuputhur Sub
Registration district, Thottiyam Taluk, Tholur Patti Vlllage, Old SF No.477/6A New SF No.477/6A1
Current SF No.477/6A1D extend of 110 Sq.mt land with building bounded on the following
boundaries : West: Land of Jayabal , North:Trichy to namakkal Main road

South:Land of Muthusamy , East:B Schedule Property belongs to Karthikeyan

With all easement and pathway Rights.

Place: KUMBAKONAM & TRICHY
Date : 28 & 29/10/2025

Sd/- Authorised Officer- Truhome Finance Limited

(Earlier Known as Shriram Housing Finance Limited)

TRUHOME FINANCE LIMITED

(Formerly Known As Shriram Housing Finance Limited)

Reg.0Off.: Srinivasa Tower, 1st Floor, Door No. 5, Old No.11,

2nd Lane, Cenatopha Road, Alwarpet,Teynampet, Chennai-600018

TruhomM@ | Head otfice. Level 3, Wockhardt Towers, East Wing C-2 , G Block,
FINANCE | Bandra Kurla Complex, Bandra (East), Mumbai-400051

Website: http://www.truhomefinance.in

SYMBOLIC POSSESSION NOTICE

Whereas, The undersigned being the authorised officer of Truhome Finance Limited
(Formerly Shriram Housing Finance Limited) under the Securitisation and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002) and in
exercise of powers conferred under Section 13(12) read with (Rule 3) of the Security
Interest (Enforcement) Rules, 2002 issued demand notice to the Borrowers details of which
are mentioned in the table below to repay the amount mentioned in the notice within 60 days
fromthe date of receipt of the said notice.

[The Borrowers having failed to repay the amount, notice is hereby given to the Borrower
and the public in general that the undersigned has taken POSSESSION of the property
described herein below in exercise of powers conferred on him under Sub Section (4) of
section 13 of Act read with rule 8 of the security Interest enforcement) rules, 2002 on this
28th Day of October of the year 2025.

The Borrower in particular and the public in general is hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of
Truhome Finance Limited (Formerly Shriram Housing Finance Limited) for an amount as
mentioned herein below and interest thereon.

[The borrower's attention is invited to provisions of sub-section (8) of section 13 of
the Act, in respect of time available, to redeem the secured assets. ]

Borrower's Name and Address

Mrs. Ananthi (Borrower/Applicant) W/o Anbarasu

No.2/355, North Street, Vadasiruvallur Village, Devapandalam Po
Sankarapuram, Kallakurichi — 606 402

2.Mr. Anbarasu (Co-borrower/Co-Applicant) S/o Kanthasamy Pillai
No.2/355, North Street, Vadasiruvallur Village, Devapandalam Po
Sankarapuram, Kallakurichi — 606 402

Amount due as per Demand Notice

Rs.24, 77, 717 (Rupees Twenty Four Lakhs Seventy Seven Thousand Seven Hundred and
Seventeen Only) as on dated 07/08/2025 under reference of Loan Account No.
SLPHTRMI0000257

INDIA SHELTER FINANCE CORPORATION LTD.
Regd. Office:- Plot-15, 6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002. DEMAND NOTICE

Branch Office:- Chennai, Branch Office:- Madurai, Branch Office:- Vellore, Branch Office:- Hosur, Branch Office:- Krishnagiri,
Branch Office:- Tenkasi, Branch Office:- Siddipet, Branch Office:- Thanjavur

Notice Under Section 13(2) of the Securitization and Reconstuction of Financial Assets and Enforcement of Security Interest Act, 2002
NOTICE is hereby given that the following borrower's who have availed loan from India Shelter Finance Corporation Ltd. (ISFCL) have failed to
pay Equated Monthly Installments (EMIs) of their Loan to ISFCL and that their Loan Account has been classified as Non-Performing Asset as per
the guidelines issued by National Housing Bank. The borrower(s) have provided security of the immovable properties to ISFCL., the details of which
are described herein below. The details of the Loan and the amounts outstanding and payable by the borrower's to ISFCL as on date are also indi-
cated here below. The borrower(s) as well as the public in general are hereby informed that the undersigned being the Authorised Officer of ISFCL,
the secured creditor has initiated action against the following borrower(s) under the provision of the Securitization and Reconstruction of Financial
Asset and Enforcement of security Interest Act 2002 and issued notice under this Act details mentioned below. If the following borrower(s) fail to
repay the outstanding dues indicated against their names within 60(Sixty) days of the notice, the undersigned will exercise any one or more of the
powers conferred on the secured Creditor under sub-section (4) of the section-13 of the SARFAESI Act, including the power to take the posses-
sion and sell the same. The public in general is advised not to deal with properties described herein below.

S| Name of the Borrower(s) / NPA Date/ Demand Notice Date and Description of Secured Asset (s)

No. Guarantor/ Legal Heirs/ Legal | Demand Notice Amount (Immovable Properties)

‘| Representative/ Loan Alc No. Al that Pi 4 Parcel of Land and Buldi

111 Mrs. P Alamelu (B 2, Rs.5,57,872.5564)- that Piece and Parcel of Land and Building

rs. PAlamelu ( °_"°wer) : (Rupees Five Lakhs Fifty |Comprised S.No.154/42, Nattham S.No.154/1,
R.Parthasarathy (Co-Borrower), 3. Seven Thousand Eight !
Mr. P.Vijayakumar (Co-Borrower), Hundred Seventy Twogand Plot No.17, Extend of 960 Sq.Ft, situated at
No.1-99, Karumari Amman Kovil | 10-Oct-2025/ | Paise Fifty Five Only) Dues as |Vigneswar Nagar, Pudhu Erumaivettipalayam
Etreet, ) Dte\{alnerl | New | 10-Oct-2025 1040 20250{1 her with Village, Ponneri Taluk, Thiruvallur District, Tamil
rumaivettipalayam, -10- ogether wi ] . .
Erumaivettipalayam. Loan Alc No. interest from 11-10-2025 and Nadu-600052. Boundary: North by: Plot
LA11CLLONS000005062722/ other charges and cost till the |No.18, South by: Plot No.16, East by: Plot
AP-10149510 date of the payment No's.2, 3, West by: Village Panchayat Road.

2 (1. Mr/ Mrs. Allikodi Raman Al that Piece and Parcel of T.S. No. 2453 and
(Borrower), 2. Mr./ Mrs. Raman. P Rs.7,07,183.68759999995/- ﬁub{gw\;?r}l Téség‘%; ﬁ?ﬁh%tt NtO-d 6, VE\’/ard
(Co-Borrower), 3. Mr./ Mrs. Sundar. (Rupees Seven Lakhs Seven Ng: 1§4Zal<yamatchi Nag;lér ’Tst‘m:tﬁaenelrri] Mg?r:
R (Co-Borrower), Door No.184A, Thousand One Hundred  |Road, Madurai Dt, Tamilnadu 625018.
Thathaneri Main Road, Kamatchi 100612025/ Eighty Three and Paise Sixty Hﬂnﬂa A INoghtbg: H;&lffeWBdelorg Iﬂ

. ) ~ [10-Oct- . .Pandiyammal, East by: ide Sou
Nagar, Madurai Dt, Tamilnadu 10-0¢ct-2025 Eight Only) Dues as c.>n North Road, West by: Vacant House Site
625018. 10-10-2025 together with | Belong To K.Pandiyammal, South by: Vacant
Loan Alc No. interest from 11-10-2025 and nOl:lS; bSiteH be'°”g,t'°bol-A”dit‘ H{ounda E'21;

! orth by: House Site belong to Raman, Eas
LAMDCLLONS000005039294/ other charges and cost till the by: Vacant Site belong to Andi, West by:
AP-10084261 date of the payment Vacant House Site belong to K.Pandiyammal,

South by: 20ft Wide East West Road.

3|1. Mrs. Geetha Manokaran Rs.14,25,649.11625 (Rupees |All that Piece and Parcel of the Plot No.11, Old
(Borrower), 2. Mr. Purushothaman Fourteen Lakhs Twenty Five |S.No.16/4, New S.No.16/4A, and as per Sub
Manokaran (Co-Borrower), No.106, Thousand Six Hundred Forty |Divisions of New S.No.16/4afalataf,
Puliyanthoppu, Kilkrishnapuram, [10-Oct-2025/ | Nine and Paise Eleven Only) |Bramanamangalam Village & Panchayat,
Vellore, Tamilnadu-635809. 10-Oct-2025 | Dues as on 10-10-2025 togeth- |Anaicut  Taluk, Vellore District, Tamil

Loan Alc No. er with interest from 11-10-2025 | Nadu-635809. Boundary:- East by: Plot
HLVLCHLONS000005108340/ and other charges and cost till |No.10, West by: Plot No.12, North by: 20 Feet
AP-10256730 the date of the payment Street, South by: Property of Mala.

4 (1. Mr/ Mrs. Kala. R (Borrower), 2. Rs.5,51,131.67410000006 | All that Piece and Parcel of Old S.N0.317,
Mr./ Mrs. Srinivash Annaiyappa (Rupees Five Lakhs Fifty One | Subdivision New S.No.317/31, Measuring on
(Co-Borrower), D.No.11/59 A, Thousand One Hundred Thirty | 25 Sq.Mtr, situated in Hosur Town, Hosur
Palayam Thaliroad, Hosur, Krishnagiri, 10-Oct-2025/ | One and Paise Sixty Seven | Taluk, Krishnagiri District, Tamilnadu-635109.
Tamilnadu-635109. 10-Oct-2025 | Only) Dues as on 10-10-2025 |Boundary: East by: Vekatalakshmi and

Loan Alc No. together with interest from 11- [ Muniyappa House, West by: Thippiliyappa

LA11CLLONS000005053384/ 10-2025 and other charges and |and Junjamma House, North by: Road,
AP-10124103 cost till the date of the payment | South by: Road.

§5|1. Mr/ Mrs. Kannammal. M All Piece and Parcel of comprised at S.No.

642/1E, Veppalampatti Village, Pochampalli TK,

(Borrower), 2. Mr/ Mrs. Muthu $ Krishnagiri (DY), Tamilnadu-635206 Hosur,

(Co-Borrower), 3. Mr/ Mrs. Fs.5,57,218.951250000f(:4 Measuring at 0.01 Cent and Measuring at 0.03

. . ! Rupees Five Lakhs Fifty |cents, Comprised at Total Extend is 0.04 Cents.

Sathlyamoorthi K (Co-Borrower), Seven Th d Two Boundaries: (0.01-Cent):- East by: Remaining

D.No0.1/120, Santhur Kattagaram 10-0ct-2025/ Hundred Eighteen and Paise [Land of Sathiyamurthy, West by: Remaining

; : - e Ninety Five Only) Dues as on [Land of Sathiyamurthy, North by: 18 Lings

Pochampal,  Krishnagiri D, | 10-0ct-2025 | ™4040.2025 together with | Common Vehicle Way, South by: Remaining

Tamilnadu-635206. interest from 11-10-2025 and |Land of Sathiyamurty and Item No.2 Land.

Loan Alc No. other charges and cost till the |Boundaries - (0.03-Cents):- East by:

date of the payment Remaining Land of Sathiyamurthy, West by:

HLKRCHLONS000005070660/ Perumal Vagera Land, North by: Remaining

AP-10167294 Land of Sathiyamurty and Item No.1 Land,

South by: Radha Land.

6 | 1. Mr./ Mrs. Komala. S (Borrower), 2.
Mr/ Mrs. Santhosh. N (Co-
Borrower), D.No.2/A840, Krishnagiri
Main Road, Lakshmi Puram Street,

10-Oct-2025/

Rs.13,50,307.4397 (Rupees
Thirteen Lakhs Fifty
Thousand Three Hundred
Seven and Paise Forty Three

All Piece And Parcel Of S.No.42/4G, New
Subdivision  S.N0.42/4G2, VEPANAPALLI
Village and Taluk, Krishnagiri District, TAMIL-
NADU-635121. Boundaries: East by: 10ft

Place: TENKASI
Date : 29/10/2025

Sd/- Authorised Officer- Truhome Finance Limited
(Earlier Known as Shriram Housing Finance Limited)

NIDO HOME FINANCE LIMITED

(formerly known as Edelweiss Housing Finance Limited) Regd Office: 5th Floor ,Tower 3, Wing B, Kohinoor City Mall,
Kohinoor City, Kirol Road, Kurla (W), Mumbai-400070. Regional Office at: Office No. 407-410, 4th Floor,

Kakade Bizz Icon, CTS 2687B, G

ind Road, Bt

burde, Shivaji Nagar, Pune, Maharashtra 411016

Sale by E-Auction under the Securitisation and
Interest (Enforcement) Rules, 2002.

E-AUCTION - STATUTORY 30 DAYS SALE NOTICE

Notice is hereby given to public in general and in particular to borrower and guarantor that below mentioned property will be sold on “AS IS WHERE
IS, “AS IS WHAT IS” AND “WHATEVER THERE IS” for the recovery of amount as mentioned in appended table till the recovery of loan dues. The
said property is mortgaged to M/s Nido Home Finance Limited (formerly known as Edelweiss Housing Finance Limited) for the loan availed by
Borrower(s), Co borrower(s) and Guarantor(s). The secured creditor is having physical possession of the below mentioned Secured Asset.

Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and The Security

Sl. Name of Borrower(s)/Co

Amount of Recovery

Date & Time of

Reserve Price and EMD the Auction

No. Borrower(s)/ G (s)

1. PONNNUSAMY G (Borrower )
P.ANITHA (Co Borrower)

Rs.9,40,747/- (Rupees Nine
Lakhs Forty Thousand Seven
Hundred Forty Seven Only) as
on 17.09.2025 + further Interest
thereon + Legal Expenses for
LNAMSTH0000013930/38781

Rs.13,61,950/- (Rupees Thirteen Lakhs
Sixty One Thousand Nine Hundred Fifty
Only) Earnest Money Deposit:-
Rs.1,36,195/- (Rupees One Lakhs Thirty
Six Thousand One Hundred Ninety
Five Only)

09-12-2025 Between
11 am to 12 pm
Noon (With 5
Minutes Unlimited
Auto Extensions)

Date & Time of the Inspection: 28-11-2025 b

t 11.00 am to 3.00 pm | Physical Possession Date:- 26-08-2025

Description of the secured Asset: Namakkal

Natham S.No.348/1/11, In A Total Extent Of 0.0077.5, In This In A Specific Extent Of 834 Sq.Ft., Of Land Within The Following Boundaries; -East
Of Govt Karadu Land Property; West Of Muthusamy Other Property; North Of Subramani Other Property; South Of Common Well Other Property;
In This, 834 Sq.Ft., Of Land With Building D.No.1/196, In This E.B.N0.943, With All Easementary Rights.

Registration District, Paramathi Sub-Registration District, Paramathi Taluk, Pillaikalathur Village, In

ble to participate in this “online e-Auction”.
ITED, Bank: STATE BANK OF INDIA Account No.

4) For detailed terms and condition of the sale,
Ph. +91- 6351896643/9173528727, Help Line

Note:- 1) The auction sale will be conducted online through the website https://sarfaesi.auctiontiger.net and Only those bidders holding valid
Email, ID PROOF & PHOTO PROOF, PAN CARD and have duly remitted payment of EMD through DEMAND DRAFT/ NEFT/RTGS shall be eligi-

2) The intending bidders have to submit their EMD by way of remittance by DEMAND DRAFT / RTGS/NEFT to: Beneficiary Name: NIDO HOME FINANCE LIM-
. 65226845199 -, SARFAESI- Auction, NIDO HOME FINANCE LIMITED, IFSC code: SBIN0001593.
3) Last date for submission of online application BID form along with EMD is 08-12-2025.

please visit the website https://sarfaesi.auctiontiger.net or Please contact Mr. Maulik Shrimali
e-mail ID: Support@auctiontiger.net.

Mobile No. 9962784954/8667572466
Date: 31.10.2025

Sd/- Authorized Officer
Nido Home Finance Limited (formerly known as Edelweiss Housing Finance Limited)

E-AUCTION SALE NOTICE

EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED

Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098

CIN: U67100MH2007PLC174759

with proviso to Rule 8

E-Auction Sale Notice for Sale of Inmovable Secured Assets under the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter referred to as “SARFAESI Act”) read

(6) of the Security Interest (Enforcement) Rules, 2002 (“Rules”).

amounts mentioned herein below due to EARC

The financial facilities of Assignor mentioned herein (hereinafter referred to as (“Assignor/Original Lender”) have been assigned to Edelweiss Asset
Reconstruction Company Limited acting in its capacity as trustee of various trusts mentioned clearly in column provided. Pursuant to the said assign-
ment, EARC stepped into the shoes of the Assignor and exercises its rights as the secured creditor. That EARC, in its capacity as secured creditor, had
taken possession of the below mentioned immovable secured assets under 13(4) of SARFAESI Act and Rules there under.

Notice of 15 days for SI.No. 1 & 2 and 30 days for SI.No. 3 & 4 is hereby given to the public in general and in particular to the Borrower and Guarantor
(s) that the below described immovable secured assets mortgaged in favor of the Secured Creditor, the physical possession of which has been taken by
the Authorised Officer (AO) of Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis, for recovery of the

EARC from Borrower and Guarantor. The Reserve Price and the Earnest Money Deposit are mentioned below for each property.
DETAILS OF SECURED ASSET PUT FOR AUCTION:

together with further interest and other expenses/costs thereon deducted for any money received by

s1| Loan Account Total Outstanding R Earnest Money Date & | Type of
No| No/Name of the Nagz {B)L?r:wer B :;?:; Dues INR as on Pricees(?:’ ;s) Deposit (EMD) Time Of | Possess|

Selling Institution 29-10-2025 InRs Auction | ion

1. M/S. Golden Bay Resorts ltem No:1 . Item No: 1 .
(“Borrower”) 2. Chitra ltem No: 1 | 19 44 905 at| Physical

1 2100346/ Bakthavathsalam A 'I'EI?URS(?I' Rs. Rs. 2500000~ | Rs. 2,50,000% | 12:00 noon
' HDBFSL (“(gg'gg:gw:py){" PYrZ';:lsthB SC 410 1.70,52861.20 | o Nos: 2 Item No: 2 Item No:2
- Wi X | 19-11-2025 at,
(“Co-Borrower”) Rs. 3500000 | Rs. 350,000 11:00 AM

493.8 Square Feet Out Of The Property Bearing
Ambattur Taluk, Tiruvallur District, Comprised In

DESCRIPTION OF THE MORTGAGED PROPERTY: Item No 1: All That Piece And Parcel Of The Flat Bearing No .C 202, Second Floor,
Measuring 708 Square Feet Including Common Area With Covered Car Parking Space In The Building Schedule Known As Ohm Tower Together
With The Undivided Share Of Land Measuring 363.14 Square Feet Out Of The Property Bearing No.24, Rajendra Prasad Road, Vinayagapuram,
Ambattur, Chennai 600 053, Of Oragadam Village, Ambattur Taluk, Tiruvallur District, Comprised In S.N0.45/2, Patta No. 2825 As Per Patta New
Sub Division S.No. 45/B2 And 45/2b1 As Per T.S.No. 16 Ward No.A, Ward No.36, Measuring An Extent Of 5400 Square + 5400 Square Feet And
The Land Bounded On The: Approval No. Ppa No.07/03807/12 B.A.No: 07/02426/12 For S.No0.45/2, North By: Channal, South By: Road, East
By: Visalakshmi Plot, West By: Land Owned Mansi Finance Chennai Ltd., For S.No.45/2b1 North By: Channel, South By: Road, East By: Land
Owned Mansi Finance Chennai Ltd., West By: Estate Land. Situated Within The Sub Registration District Of Ambattur And Registration District Of
Chennai North. Item No 2: All That Piece And Parcel Of The Flat Bearing No.B 103, First Floor, Measuring 962 Square Feet Including Common
Area With Covered Car Parking Space In The Building Schedule Known As Ohm Tower Together With The Undivided Share Of Land Measuring

16 Ward No.A, Ward No.36, Measuring An Extent Of 5400 Square + 5400 Square Feet And The Land Bounded On The : Approval No. Ppa

No.24, Rajendra Prasad Road, Vinayagapuram, Ambattur, Chennai 600 053, Of Oragadam Village,
S.N0.45/2, Patta No. 2825 As Per Patta New Sub Division S.No. 45/B2 And 45/2b1 As Per T.S.No.

; ; i No.07/03806/12 B.A. No. 07/02422/12. For S.No.45/2, North By: Channal, South By: Road , East By: Visalakshmi Plot, West By: Land Owned
Ve Ili, Krish Dt), [ 10-Oct-2025 | Only) D 10-10-2025 .
Date of Demand Notice — 08.08.2025 Taeﬁ]ﬁﬁggﬁ_é351z1_”fogﬁgﬁc No.( ) ¢ togeﬂ]eru:,isthaisn?;est from 11~ | Wide Common Road, West by: Shankar Vacant Mansi Finance Chennai Ltd., For S.N0.45/2b1, North By: Channel, South By: Road, East By: Land Owned Mansi Finance Chennai Ltd., West
. L LA11CLLONS000005036821/ 10-2025 and other charges and |Land, North by: Land belongs to Vendors, By: Estate Land Situated Within The Sub Registration District Of Ambattur And Registration District Of Chennai North.
Date of Symbolic possession —28.10.2025 AP-10075040 cost till the date of the payment | South by: Land belongs to Vendors. Note:- The earlier E-Auction held for Item No.2 Property on 10-09-2025 and for Item No.1 Property on 13-08-2025 was unsuccessful want of bidders
Description of Mortgaged Property 7 |1. Mr/ Mrs. Kumari (Borrower), 2. Rs.20,36,187.7912875002 | ay tnat Piece and Parcel of S.No.106/11, Ward 403DHL34258139| 1, Mr. GANESH KUMAR S | EaRC Rs. 19-11-2025

] - A P Mr Mrs. Murugaiah (Co-Borrower), (Rupees Twenty Lakhs Thirty | N, “41 'Amman Kovil North Street, Uthumalai 2 AND (“Borrower”) TRUST Rs. 3 BROSdOO At [Physical
All that piece and parcel of Vacant Land, Comprised in Kallakurchi District & Registration District, No.11/132-25, Amman Kovil Opp. Six Thousand One Hundred | 2o’ and  panchayat, Veerakeralamputhur 403DHL34404469 2. Mrs. KAVITHA G sCap | 927591033 | 38,00,000 80, 11:30 AM
Sankarapuram Sub Register Office, Vadasiruvallur Village, Old Natham S.No. 99, New Re %:ﬁﬁ;*adu_éjz%‘&ala" Tirunelvel, |40, 0ct.2025/ SeE\;g:t(yﬁ;veeg:lm)j gj'es:as Taluk, Tenkasi District, Tamilnadu-627860. IBFL (“Co-Borrower)

Natham, $.No. 304/10 - Totally 0.01.04 Square Meters Loan Alc N 10-0ct:2025 | 140302025 together with | Boundaries:- East by: Land of Petchaiammal . . , ;

» 0 - LATNVLLONS000005086720/ ot fram 11-10:2025 and | West by: House of V.Murugan, North by: Puai DETAILS OF THE MORTGAGED PROPERTY: Flat Bearing No: S1 With A Built-Up Area Measuring Of 784 Sq.Feet In The Second Floor,
Boundaries East Of : Plot of Raja, West Of : Plot of Ramasamy Konar "AP-10204416 other charges and cost til the Land in S.No.106/12, South by: 6 Feet Including Common Area Together With An 417 Sq.Feet Of Undivided Share Of Land Out Of 2591 Sq.Feet Situated At Plot No: 102, In North
North Of : Street , South Of: Plot of Ramasamy Pillai Vagayara date of the payment Common Pathway. Jagannathan Nagar, 2nd Street Villivakkam Chennai Pincode: 600 049 Ward No: 63, Zone -4, Comprised In Survey No: 252,253, 267 Part, Block
In between East to West 19 Feet and North to South 61 Feet. Totally 1159 Square Feet Vacant Site. 8[1. Mr/ Mrs. Sangeetha Iyer Al Piece and Parcel of Plot No.39, Maharaja No: 32, T.S No: 30 Of Konnur Village, Purasaiwalkam -Perumbur Taluk, Chennai District And Being Bounded On The: North By: Vacant Land

Now there is a building in the said site. Situated within the Sub-Registration District of
Sankarapuram and in the Registration District of Kallakurchi. (Doc.No. 2006/2012)

Borrower's Name and Address

1.Mr. Abuthaheer A (Borrower/Applicant) S/o Akbar

No.21/14 F, Hospital Main Road Villupuram — 605 602

2.Mr. Seerajideen Akbar (Co-borrower/Co-Applicant) S/o Akbar Jamiyalam
No.21/14 F, Hospital Main Road Villupuram — 605 602

3.Mr. Akbar Jamiyalam (Co-borrower/Co-Applicant) S/o Jamiyalam
No.21/14 F, Hospital Main Road Villupuram — 605 602

4.Mrs. Sarammal Akbar (Co-borrower/Co-Applicant) W/o Akbar Jamiyalam
No.21/14 F, Hospital Main Road Villupuram — 605 602

Amount due as per Demand Notice

Rs.31,59, 541 (Rupees Thirty One Lakhs Fifty Nine Thousand Five Hundred and Forty One
Only) as on dated 07/08/2025 under reference of Loan Account No. SHLHPOND0000884
Date of Demand Notice — 08.08.2025

Date of Symbolic possession —28.10.2025

Description of Mortgaged Property

All that piece and parcel of the property is situated at Villupuram Registration District, Villupuram
Sub-Registration District, Villupuram Village, S.No. 271/2A, 0.79 Cents, S.No.178/8-0.36 cents
out of it 0.25 cents Patta No. 719 Present Survey No.271/4-0100 Sq.Mtr of land bifurcated into
plots in the name of “Murugaiya Nagar” Layout bearing Plot No.6 eastern side part measuring
East to West 20 Ft., South North 60 Ft., an extent of 1200 Sq.Ft., or 111.48 Sq.Mt., of Plot including
R.C.C. house building with Electric and Water Service Connection and bounded on the;

East of : Plot No.6 western side part, West of : $.N0.289

North of : $.N0.271/2B  South of: Layout Road

Situated at within the Joint -1 Sub Registration District of Villupuram and in the Registration
District of Villupuram.

Place: Kallakurichi & Villupuram
Date : 28/10/2025

Sd/- Authorised Officer- Truhome Finance Limited
(Earlier Known as Shriram Housing Finance Limited)

(Borrower), Mr./ Mrs. Subramanyam
M lyer (Co-Borrower), Janaki Raman

Thanjavur, Tamilnadu-614602.

Rs.17,08,003.7841999999
(Rupees Seventeen Lakhs

Eight Thousand Three and
Nagar, Near Mazhai Mariamman Kovil, Paise Seventy Eight Only)
Latchathoppu South, Nainankulam, [10-Oct-2025/ 0.
10-0¢t-2025 Dues as on 10-10-2025

together with interest from

Samuthiram Village, Lakshathoppu Vadakku Area
1446.25 Sq.Ft 10 Kuzi in K.Janakiraman Nakar,
Layout Formed Over Pattukottai Town, Ward No.C
Block No.26, in TS No.6/4, 6/5p, 6, 11, 12, 13, 14,
8/18/2 and In Wrad No.C Block No.17 In Ts
No.14/2, 16, 17, 39 and the said Layout Has Been
Approved, The Said Plot Lying In Pattukottai Town
Ward No.C Bolck No.17,in T.S.No.39, Old S.No.

2. Mr./ Mrs. Raji. P (Co-Borrower), 3.
Mr./ Mrs. Perumal. K (Co- Borrower),
No.170, Periya Street, Paivalasa

10-Oct-2025/

Loan Alc No. 11-10-2025 and other charges 265/ qut _2000 Sq.Mtls. Tamil Nadu-614602.
Boundaries: North by: Sulochan and Saroja
LATHVLLONS000005099254/ and cost till the date of the | Manai, South by: Pushparaj Manai, East by:
AP-10236380 payment Balakrishnan Vahayara Manai, West by: 23 Feet
Breath Layout Thar Road.
9 | 1. Mr./ Mrs. Sinega. C (Borrower), Rs.6,36,956.44049999991 | A|| that Piece And Parcel of Old S.No 76/1, New

(Rupees Six Lakhs Thirty Six
Thousand Nine Hundred Fifty
Six and Forty Four Only)

S.N0.206/12, Paivalasa Village, RK Pettai
Taluk, Tiruvallur District, Tamilnadu-631302.

Paivalasa Post, Tiruvallur Tamilnadu- | 10-Oct-2025 | Dues as on 10-10-2025 togeth- | Boundaries: East by: Vacant Plot of Perumal,
631302. Loan Alc No. er with interest from 11-10-2025 .
LAVLCLLONS000005052400/ and other charges and cost fill | West by: Vacant Plot of Parsuraman, North
AP-10121056 the date of the payment | by: Road, South by: Land of Sampath.

10{1. Mr/ Mrs. Vijayalakshmi. M Al that Piece and Parcel Of Land & Building ,
(Borrower), 2. Mr. Murali M (Co- R(s,amjlgssg?e?,zf‘zfgﬁggg Comprised In S.No. 4/2aatb and S.No.
Borrower), No.5, Bus Stand Street, Eighteen Thousand Six 114/2A1B1 New S.No.114/42 Measuring with an
Mogalvadi, Kancheepuram, Tamil Hundred Sixty and Paise | EXent Of 0.05 Cent (2180 Sq.Ft situated at

10-Oct-2025/ Mogalvadi Village, Madhurnathagam Taluk,
Nadu-603201. Three Only) Dues as on 10-10- 3% ;
10-0¢t-2025 | 5055 1o qether with interest from | Chengalpattu District, Tamil Nadu-603201.
Loan Alc No. 11_10_29025 and ofher charges. | Boundaries:- North by: Weaver's Residence,
HL11CHLONS000005063835/ and cost till the date of the ga _| South by: Old Colony Road, East by: Plot
AP-10149347 pay Belongs to Venkadesan, West by: House
ment

Belongs to Varadharajan.

Place: Tamilnadu, Date: 31-10-2025

Sd/- Authorised Officer, For India Shelter Finance Corporation Ltd.,

Sub-Registration District Of Konnur.

South By: 15 Feet Street, T.S No: 28 East By: Plot No: 101, T.S No: 29/2 West By: Plot No: 103, T.S No: 31 Measuring North By: 32 Feet 10
Inches, South By: 40 Feet 4 Inches, East By: 75 Feet 5 Inches, West By: 66 Feet 3 Inches , Within The Registration District Of North Chennai And

Note:- The earlier E-Auction held on 11-09-2024 and 06-02-2025 was unsuccessful want of bidders

T.S.No.No.838/2, Ward No. IV, Block No. 12, S

3 snok&%ﬁiszo/ 1.Mr. ELUMALAIV EARC Rs Rs. Rs 03-12-2025

: (“Borrower”) 2.Mrs. BAVANI | TRUST . ) at Physical
EHFL | ELUMALAI K (“Co-Borrower”) | SC 417 | 4913,267.30 | 21,4000 214000 | 430 am

DETAILS OF THE MORTGAGED PROPERTY:

Chengalpattu Town, Kancheepuram District, Land Measuring an extent of 629 Square feet, Comprised in Old Survey No.838, as per Extract

ed on the - North by: Property belongs to Natarajan South by: Property belongs to Kuppan East by: Lane West by: Property belongs to
Parthasarthy. Situated within the Registration District of Chengalpattu and Sub - Registration District of Chengalpattu Joint I

All that Piece and Parcel of Land and building bearing Door No.63, Kathan Street, Periya Natham,

ituated at Chengalpattu Town, Chengalpattu Taluk and Kancheepuram District, and to land bound-

Eal

837

1. Mrs. J Mary Gnanaselvi (Borrower
15600000/ & Mortgagor), 2. Mr.John Edwin Raj
T (Co-Borrower& Mortgagor)

EARC Rs. Rs. R 03-12-2025]
TRUSTS 00/. at  |Physical
carr | 125:30.183.46 | 30,00,000- 3,00,000/ 12:30 PM

Shares And Bounded On The; East: 30 Feet

DETAILS OF THE MORTGAGED PROPERTY:
Sq.Ft., Out Of The Property At Plot No.2, Old Door No.12a (Part). New Door No.45 (Part), Thirunagar 4th Street. Vadapalani, Chennai- 600 026 Of
Puliyur Village, Egmore- Nungambakkam Taluk Comprised In Paimash No.116, 117, 118 & 119 T.S.No.7/2, As Per Patta New T.S.No.7/69, Block
No.2 Measuring 2969 Sq.Ft., Together With The Flat Bearing No.F-2, First Floor Measuring 880 Sq. Ft., Inclusive Of Common Area And Common

All That Pieces And Parcels Of Inmovable Property In Undivided Share Of Land Measuring 390

Road, West: Saligramam Village Boundry, North: Ponpandi's Land, South: Plot No.3

Important

Information regarding Auction Process:

-

All Demand Drafts (DD) shall be drawn in favor of “Edelweiss Asset Reconstruction Company Limited-EMD Account” and payable at Mumbai.

[X)

EMD Payments made through RTGS shall be to: Name of the Account No.: EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED -
EMD ACCOUNT" Account No: 000405158602 Name of the Bank: ICICI BANK IFSC Code: IFSC ICIC0000004

Last Date of Submission of EMD

Received 1 day prior to the date of auction

Place for Submission of Bids

1st Floor, Edelweiss House, off CST Road, Kalina, Mumbai-400098

Place of Auction (Web Site for Auction)

E-Auction (https://auction.edelweissarc.in)

Contact details

~Njo|lo|l s |w

Toll free no - 18002666540 Website - https://auction.edelweissarc.in/

Date & Time of Inspection of the Property

As per prior appointment

For detailed terms and conditions of the sale, please refer to the link provided in EARC's website i.e. https://auction.edelweissarc.in

Place: Chennai
Date: 31.10.2025

Sd/- Authorized Officer
For Edelweiss Asset Reconstruction Company Limited

Edelweiss

Asset Reconstruction

O
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I, Vigneswaran /O Surendaran
R/o G204, Tvs Green Hills,
Alapakkam, Chennai 600063
have changed my name to
Vigneshwaran.

g BFARTIYA INTERNATIONAL LIMITED

Registered Office: 56/7, Nallambakkam Village,
(Via Vandalur), Chennai-600048, Tamil Nadu
CIN- L74899TN1987PLC111744 Tel: 9551050418-21

E-mail: shares@bhartiya.com Website: www.bhartiya.com
NOTICE

Notice is hereby given that Pursuant to

Regulation 29 read with Regulation 47 of the

Securities and Exchange Board of India (Listing

Obligations and Disclosure Requirements)

Regulations, 2015, meeting of Board of

Directors of the Company is scheduled to be

held on Thursday, 6th November, 2025, inter-

alia, to consider and approve Standalone and

Consolidated Unaudited Financial Results for

the Quarter and Half Year Ended 30th

September, 2025.

The said notice can be accessed on the

Company website at www.bhartiya.com and

may also be accessed on the Stock Exchange

websites at www.nseindia.com and
www.hseindia.com.

For Bhartiya International Limited

Sd/f-

Yogesh Kumar Gautam

(Company Secretary)

Date: 30.10.2025
Place: Gurugram
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